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2_________________________3__________  1 2 3

7. Chhatarpur 853

8 . Chhindwara 619

9. Damoh 336

1 0 . Datia 496

1 1 . Dewas 1183

12 . Dhar 783

13. Durg 5517

14. Guna 470

15. Gwalior 3090

16. Hoshangabad 1987

17. Indore 3037

18. Jabalpur 3604

19. Jhabua 372

2 0 . Khandwa 947

2 1 . Khargone 775

22 Mandla 201

23. Mandsaur 1098

24. Morena 580

25. Narsinghpur 726

26. Panna 227

27. Raigarh 622

28. Raipur 2977

29. Raisen 562

30. Raigarh 417

31. Rajnandgaon 1085

32. Ratlam 2045

33. Rewa 774

34. Sagar 1015

35. Sarguja 1213

36. Satna 1754

37. Sehore 570

38. Seoni 165

39. Shahdol 1216

40. Shajapur 278

41. Shivpuri 621

42. Sidhi 483

43. Tikamgarh 270

44. Ujjain 2370

45. Vidisha 528

Total 64012

[English]

Compensation to Parents

2561. SHRI MANGAL RAM PREMI. Will the Minister of 
RAILWAYS be pleased to state :

(a) whether Orissa High Court has recently granted 
compensation to the parents of 15 year old boy who was 
crushed to death under the Utkal Express at an unmanned 
level crossing two year ago;

(b) if so, the details thereof;

(c) whether the Government propose to pay the 
compensation to kith and kin of each victim of such 
accidents; and

(d) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS 
PASWAN): (a) and (b) The Hon'ble High Court of Orissa 
has passed an order for payment of Rs. One lakh as 
compensation and Rs. five thousand as cost to the 
petitioners. It has, however, been decided to file an S.L.P. 
in the Supreme Court against the Judgement, as this 
mishap does not come under the purview of Sections 124 
& 124-A of Railways Act, 1989.

(c) and (d) As the railways are not responsible for 
the accidents at unmanned level crossings, it is not proposed 
to pay any compensation to kith and kin of the victims of 
suchsaccidents.

Generation of Garbage in Delhi

2562. DR. Y.S. RAJASEKHAR REDDY. Will the 
Minister of NON-CONVENTIONAL ENERGY SOURCES 
be pleased to state :

(a) the quantum of garbage generated during 1997 
so far, month-wise in the Union Territory of Delhi;

(b) how much of this garbage is found bio-degradable/ 
non-biogradable;
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(c) whetherthere is any proposal to make use thereof 
for non-conventional energy purposes;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF 
NON-CONVENTIONAL ENERGY SOURCES (CAPT. JAI 
N ARAIN PRASAD NISHAD): (a) The estimated quantity of 
garbage generated in the Union Territory of Delhi, month- 
wise during 1997, upto the month of June, is as follows :

Jan, 1997 6188

Feb, 1997 5916

March, 1997 6213

April, 1997 6618

May, 1997 7418

June, 1997 6280

(b) As per the analysis carried by Municipal 
Corporation of Delhi through the National Environmental 
Engineering Research Institute (NEERI), Nagpur, the 
average bio-degradable content of the garbage of Delhi is 
38.6%.

(c) to (e) Yes, Sir. The Ministry of Non-Conventional 
Energy Sources, under its National Programme on "Energy 
Recovery from Urban, Municipal and Industrial Wastes” is 
encouraging the setting up of projects for recovery of 
energy from wastes, in the country. Municipal Corporation 
of Delhi have initiated steps for preparing Feasibility Report 
for erection of a Garbage processing (Pelletisation) Plant 
and its erection and operation through a third party.

[Translation]

Functioning of Rural Public Telephones

2563. SHRI DINESH CHANDRA YADAV: Will the 
Minister of COMMUNICATIONS be pleased to state :

(a) whether any guidelines have been issued for the 
improvement in the functioning of rural public telephones;

(b) if so, the reasons for not following the guideline in 
the districts of Saharsa and Supol; and

(c) the steps being taken by the Government in this 
regard?

THE MINISTER OF COMMUNICATIONS (SHRI 
BENI PRASAD VARMA) : (a) Yes, Sir.

(b)and(c) All guidelines laid down by the 
Department from time to time are being followed. The

following steps are being taken to improve functioning of 
rural public telephones:

(i) A Circle level repair centre has been established 
at Patna.

(ii) Training for staff is being arranged.

(iii) One time repair from suppliers like ITI, BINFO, 
HTL for MARR equipment is being organised

(iv) Monitoring is being done at SSA and Circle levels 
and faulty rural public telephones are atteneded
to.

Gauge Conversion

2564. SHRI K. KANDASAMY : Will the Minister of 
RAILWAYS be pleased to state :

(a) whether steps are being taken to convert Salem- 
Karur railway line into broad gauge;

(b) if so, the amount earmarked for this project; and

(c) the tifne by which the above work is likely to be 
started?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS 
PASWAN): (a) No, Sir. There is no NG/MG line between 
Salem and Karur and work in question of conversion of this 
line does not arise. However, construction work for a new 
MG line from Salem to Karur has been taken up.

(b) The total cost of the project has been estimated at 
Rs. 136 crs. and allotment for 1997-98 is Rs. 5.00 crs.

(c) Final Location Survey, preparation of land plans 
and other preparatory works have already been taken up.

[Translation]

Setting up of New AIR Station

2565. SHRI HANSRAJ AHIR : Will the Minister of 
INFORMATION AND BROADCASTING be pleased 
to state:

(a) whether the earnings of AIR through 
advertisements has been adversely affected due to the 
extensive coverage of Doordarshan telecast in the country;

(b) if so, whether the Government are considering to 
set up new AIR station; and

(c) if so, the policy of the Government in ths regard?


